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Jawai Dam Recharging Project for irrigation and drinking water purpose
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DR. SASMIT PATRA (Odisha): Sir, I associate mysell with the matter raised by
the hon. Member.

Need to save farmers of Maharashtra from poisonous pesticides

SHRI ANIL DESAI (Maharashtra): Sir, the subject of my Zero Hour mention is
"save Maharashtra farmers from poisonous pesticides”. Sir, we are aware that pesticides

have...

MR. CHAIRMAN: Please put the mask, Anilji and speak a little louder g1 HINR
YgIde, Y 2flsl ellgsy difdy|



372 Matters Raised [RATYA SABHA] with Permission

SHRI ANIL DESAI: Sir, we are aware that use of pesticides enables farmers to
produce more crops for a unit area with less tillage, reduce deforestation, help in
conserving the natural resources and curbing soil erosion. Sir, pesticides are also
critical for control of invasive species and noxious weeds. But, there are some pesticides
which are not good and have harmful effects on the health of our Kisans. There are
some brands which have deadly effects on the health of innocent farmers and farm
labourers who spray pesticides in the fields. Sir, in recent years, several Kisans and
farm labourers fell ill and unfortunately, about 63 of them have died, while spraying
these pesticides in cotton, soyabean and other crops in Yavatmal and other Districts
of Maharashtra. On receiving the complaints about the deaths of the farmers due to
poisonous substances present in some branded pesticides, and also, in view of the fact
that there 1s no antidote available for such pesticides, as concluded by the Special
Expert Committee appointed by the Government of Maharashtra, some pesticides were
notified and they were to be banned. According to the Nagpur Bench of Bombay High
Court, the Government of Maharashtra took up this matter with the Central Government
in March, 2018 and recommended for banning these deadly pesticides. Sir, the Central
Government had issued a Notification on 14th May, 2020, banning 27 pesticides which
were considered harmful including 'acephate’ and 'monocrotophos’ and recommended
banning them by the State of Maharashtra. Sir, we welcome this step. But, at the same
time, three of the deadly pesticides are yet to be banned. So, I would request the
Government to look into the matter and ban those pesticides as early as possible to

save the lives of the farmers.

DR. FAUZIA KHAN (Maharashtra): Sir, T associate myself with the matter raised
by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the
matter raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, [ also associate myself with the matter raised
by the hon. Member.

SHRIMATT PRIYANKA CHATURVEDI (Maharashtra): Sir, T also associate myself
with the matter raised by the hon. Member.
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SHRI M. SHANMUGAM (Tamil Nadu): Sir, [ also associate myself with the matter
raised by the hon. Member.
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Chhattisgarh to tackle naxal threat
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DR. SASMIT PATRA (Odisha): Sir, I associate mysell with the matter raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, T also associate mysell with the
matter raised by the hon. Member.
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Need to resolve the issue of long pending dues of B.S.N.L. workers

MS. DOLA SEN (West Bengal): Thank you, Chairman, Sir, for allowing me to
deliver my Zerc Hour submission. My topic today 1s about the BSNI. Workers who are



